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O R D E R 

13.03.2020  Counsel for Appellant states that he will file copies of 

documents which have been referred by the Adjudicating Authority  in the 

Impugned Order and file copies of those documents which were already before 

the Adjudicating Authority on which he wants to rely for the purpose of 

Appeal, by 16.03.2020.   

 Relist the Appeal as ‘fresh case’ on 9th April, 2020.   

  

 
     [Justice A.I.S. Cheema] 

      Member (Judicial) 

 
 

 

(Justice A.B. Singh) 

Member (Judicial)  
 

 

 
[Kanthi Narahari] 

Member (Technical) 
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